CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BEMCH, NFW DFLHT.

08-2967/22
New Delhi this the 13th day of March, 1997,

Hon'ble Dr. Jose P. Verghese, Vice-Chairman(J)
Honthle 5h. S.P. Bizwas, Member(A)

1 §/Shri Manoj Kuinar

? " Nand Kishore Sharma
3 " Manoi Arora

4. v NDal Chand Kumar
5. " Om Prakash Singh
6 v Laddu Lal Ram

7 Naresh Chand

2 Samsher Singh

9, " Partap Singh

10. " Tilak Ram Mourivya

Al

W

1. " S.K. Dass

12. " Daya Shankar Rai
13, " Jawahar Singh Rawat
14, " VYed Parkash

15, " S.K. Kapila

16. " Ravi Chand Bhatnagar
17. " Sushil Kumar Sharma
18. " Satish Kr. Badhan
19, " Ram Parshad

20. " Raghubir Singh

21. v Jayender Singh

22. " Ratan Singh Rawat
23, v Ishag Khan

24. " Rajinder Singh

25. v Hira Lal

76, v Hari Singh

27. " Jeat Singh

?8. " Brijesh Kumar

29, " Ram Beer Singh

30, " Tarit Bandjee

31. v Pawan Kr. Sharma

37, " Gyan Singh veee Applicants

(811 working as Floor Assistant/Carpenter in

Doordarshan Kendra, Parliament Street, New Delhi)

{(through Shri T.C. Aggarwal, advacate)
Versus

1. Union of India through,
its Secretary,
Ministry of Information & Broadcasting,
Shashtri Bhawan, New Delhi.

2. Director General,
Doordarshan, Mandi House,

New Delhi. «... Respondents

(through Shri B, Lall, advocate)




-

ORDER (ORAL )
delivered by Hon'hle Dr. Jose P. Verghese, V.C.(1)
This case Jis coming up  on board for final
disposal. The applicants seek a direction from this

Tribhunal to regularise their services.

The learnad counsel for the respondents submitted
that the applicants continued to he engaged as casual
labourers, their cases will he consideread for
regularisation under the Scheme as and when vacancias
arise. The submission of the learned counsel for fthe
respondents is quite fair and we accept the same and =
ordered accordingly. The applicants shall continue to

as
work as casual WabourersAand when their turn comes,
they will he considered for regularisation. The 0.4,

is disposed of accordingly. No order as to costs,

Qy—r—s—aﬁ\g

— .
(5.P. Biswas) (Dr. Jose P. Verghess)
Member (A) Vice-Chairman{l)
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